FORM-G

RE-ISSUANCE OF INVITATION FOR EXPRESSION OF INTEREST
FOR

SATWIKI PROTEINS PRIVATE LIMITED

OPERATING IN MANUFACTURING & TRADING OF MUSTARD OIL AND
MUSTERD SEED OIL CAKE UNIT AT SHAHPURA, JAIPUR (RAJASTHAN)
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the corporate | Satwiki Proteins Private Limited

debtor along with PAN/ | CIN- U15147RJ2013PTCO41240
CIN/ LLP No.

; Khasra No. 1118-1121, Chomu
2. |Address of the registered Ajitgarh Road, Village Markhi, Tehsil

office Shahpura, Japur-303601

3. |URL of website As per the information provided by the
Corporate Debtor, there & no
operational website of the Corporate
Debtor.

4. |Details of place where | Khasra No. 118-1121, Chomu Ajitgarh
majority of fixed assetsare | Road, Village Markhi, Tehsil Shahpura
located Shahpura, Jaipur (Rajasthan)

5. |Installed capacity of main | Operations of the CD has been closed.
products/ services Last Audited Financial Statements
available is FY 2020-2021.

6. |Quantity and value of main | Operations of the CD has been closed.
products/ services sold in | As per available Audited Financial
last financial year Statements CD booked sales revenue
of

INR 5,49,80,65,348/-(FY 2020-21)
INR 7,48,51,73,384/-(FY 2019-20)

INR 5,23,03,15,615/-(FY 2018-19)

7. |Number of employees/ | Information not received from
workmen Directors of CD. As per our Findings so
far, no employees or workmen are
there.

8. |Further details including All the details are available at the office
last available financial | of the Resolution Professional located
statements (with schedules) | at Office No 908, D Mall, NSP,
of two years, lists of Pitampura, Delhi -110034 and can be
creditors, relevant dates for | sought at
subsequent events of the | cirp.satwikiproteins@gmail.com
process are available at:



mailto:ip.mbmalls@gmail.com

9. |Eligibility for resolution Details are available at the office of the
applicants under section | Resolution Professional located at
25(2)(h) of the Code is | Office No 908, D Mall, Netaji Subhash
available at: Place, Pitampura, Delhi - 110034 and

can be sought at
cirp.satwikiproteins@gmail.com

10. |Last date for receipt of | Monday, 5 June, 2023
expression of interest

11. |Date of issue of provisional | Friday, 9 June, 2023
list of prospective
resolution applicants

12. |Last date for submission of | Wednesday, 14 June, 2023
objections to provisional list

13. |Process email id to submit | cirp.satwikiproteins@gmail.com
EOI

Sumit Sharma
Resolution Professional,

Satwiki Proteins Private Limited (under CIRP)
IBBI/IPA-001/IP-P-02323/2020-2021/13513
(Authorization for Assignment valid till 02/04/2024)
Regd. Add: C-3/69 A, Keshav Puram, Delhi ,110035
Comm. Add: 908, 9th Floor, D Mall, Netaji Subhash Place,

Date: 21st May 2023
Place: New Delhi

Pitampura, Delhi-34
Contact No.: 011-4175 4949



mailto:cirp.satwikiproteins@gmail.com
mailto:cirp.satwikiproteins@gmail.com

www.mahanagartimes.com

SR

TR ER TER 7
SRR, 21 9E,2023

fere Sioimeun sifdrne of Yx3na

e & 1.39 @3 gt

% T & e # A A
forfi 3 & ofr ek B
6w H e fam
i % T e Fet
W Haq e T e
FTHAE T §| o
e & 3 ot o AT
1 Iwum we R &
fou oy fam %
YT Hferd FWT FOIA F
e F S e

T THER F FEe
TRl &1 36 WIS
wew  AeEeE el §

sorag-aRi foie A5 & foe
SI5IE &% TaT S 31k nrEvl

ol sciel & can eal had, 15 fivall A5 & foe
8 dmial @) 190 aaceR oielial ©f on & 3ifEEa

HEWTR Hargarar

A SAq-ae o T
e E A W OISR S
M 3 e SE A S
e i I e f )
s efinen & few SiE
SFET- 3 el § e TR
R SiR o-mferhl 1 IR
SAE F qIEsT % W@ g
| Je % fou gy 8 el
F 190 FHR SHA AT
Eaciid

ST % STTER 2021-22
% oo ¥ e 7 SE[
fewett Yo @A & @ for s
¥ TEl T w15 fEd
STT-orEt ok T i s

3aoTel o e Jmaren 2 & foretef peifiefact

S S i e S % G SIS H SE § Ted faertt
T & S 3R IHH S o gelih § T o an
ST TS & Fferefordt foerit| SE& Seh T o et $6 e o
SO TE S S ARG A Teh § S A FH R
ST SR ek ST o T el o T 2B St S &
@ I T R B Tl §1 Bicife SPagy & i T e Teh
o E B

F R 3 faw 50 wg F

A AT R e A SHT-sreeh fefeh T g
A 200 W A TN S e S
T A FACHTER MY i oofereon 3 o oo
it ¥ TR O B A i 3 g o 2

A F H G2 T E| T forgm T, S, SH-13

fau -mfem 1 s
&1 & 50, e S | 30,

e o S § 20 W A & S

Teol & 36 Sdrse o ol Bels col & JIfeiD Ue & I el auicat

Wlmmeﬁimﬁ
e & foF T o S wR a
g fosked & &9 # T T %
ST SR T 9 9 = A
A I F WA A TR
A @ & fo Freem @
iefea fopam S S S
T TR WS e
<Hifer & et frwfor e § s
% T % w9 § &9 9 FH 25
e T e H ST i
21w He i Sl AN % e
W H 36 T # FOS w
Fg 2 T Y I At e
B o 1 wew § s ok faa
TR e wed FHir det §
ot gEh IUAN el & &
T A A S TE

S Aed bl i 1.14 BAS aRary
@ 5.21 B3 MRA BIS 5T

HERR WaTggrar

1 Fg 39 AN el

TR R 3 R e e o el b oY IR B
Tt Gl Jet UGICHel Tt Achetel 1 AR et bt el
3o Rl O SRS, S, 3R, fiee g R,
RIS, R ¥R, 2Word, 36 fieer gd e @ seife X
IR 3 el e et R it 31 i el ol il
o1 7 1 iR o g S0 < v & ardier
2 o5 2fis o 2 s et vy 3 oidh 3 s cemon R
@ ol g eforeten Uy R cbg 2 dhael 6 TR b e |

T fm % e

4 v fde w@e 3
FwE s &

FmE R e
EcaiEnciicalc g
HuE et i
STATIHRATHR I
AR S % fa
fod e o #1

=
e Foee A 2607-L &
mzbmwaasm\gﬁﬁwﬁiasssmm@wﬂ

Rt 4.7.2006 ) g B
syl Stoubi]
a8 e ot S

R e 1 3 7 e e o R e it T
% 3w @@= EQUITAS SMALL

FINANCE BANK 2 o1 3 7 #1 &
& 53 2 2Ea @ R

Eﬁmaa\ﬁﬁmﬁmﬂmmﬁa
¢ 3en 3T 9, SIS el i F |

EQUITAS SMALL FINANCE BANK
e 8 2R AR FR- 302012

3 3
Farton g s o -y B
S B, e o e, T SR, IR
TR, 5 et 40 o 3y e §

HETR Hargarar

Witer gferai
Ayewish
e D

AR A ¥ B ST J BT BUQ B

S T 3 Tl e b e ol B e o
30 U 3 5 G TaRO1 & NG TR FRBR BT
R sE 81 gkl I8 3 T oE ot

g R el e B B oI R PR S 3 o b Awer @ i WapR A
TG o T8 81 Riereren Iver uRiue I el AR 4 el & Iod 3 ¥R & &g R
fer el 3 e T ST WTE ) O Ry et Reg &1
OFFICE OF THE GRAM PANCHAYAT ;gfm's'mmnr & s 385
e T 385 (I
BOBAS P.S. JOBNER UAIPUR) 7S s, 1973

S.NO: 2023-24/BOBAS/181-1/30 DATE 18-05-2023
INVITATION OF E-TENDER YEAR 2022-23

On behalf of Governor of Rajasthan invites open tender from

eligible contractor for ONE CONSTRUCTION WORK AT GP

BOBAS estimated total cost of work is Rs. 10.00 lakhs.

Details available on www.sppp.rajasthan.gov.in

and www.eproc.rajasthan.gov.in

UBIN ZJP2324GS0B00400

Tender ID 2023_PRD_336879_1

Sarpanch VILLAGE DEVELOPMENT OFFICER

GP BOBAS GP BOBAS
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BKN-E-Tender-2022-23-2R; Name of|
work: TRD modification work in c/w]
construction of ROB in lieu of LC no. C-|
124 at Loharu in Rewari-Sadulpur section|
provision of RUB at Km 28/2-3 at Kosli
station on Rewari-Bathinda section anc
FLHS
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Publishing date & time 19.5.2023 11:00AM
19.5.2023 11:00AM

Bid document purchase start date & time

with ROB inlieu of LC|
no. 54A at KM 85/0-1 in Bhiwani-Hisar|
section, 4 lane ROB atKM2.920 near LC 2|
in Rewari-Hisar section & 4 lane ROB af
KM 86.363 near LC 62 in Rewari|

e e ot b | [ precbid miting vene cate & time
Website for sow tender document sppp:/rajasthan.gov.in
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in Bikaner division.
Approx Cost of the work: 5387407.2:|
EMDISD (Rupees): 107800.00; Tender|

-BKN-E-Tender-2023-|
24R; Name of work: TRD work in G/W|
provision of standard IR in Sadulpur|
isar (excl.) section,
construction of FOB (244 m wide) at]
station and TFR work in|
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_~. VASTU HOUSING FINANCE CORPORATION LTD
VRASTLE)  unit203 8204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder

Road, Snwn (West), Mumbai 400015, Maharashtra. n
HOUSING FINANGE IN No.: U§5922MH2005PLC272501 @ WEST CENTRAL RAILWAY ;:‘..:. = 6
e O [ ®iaz | ‘Defiance of SC... assau
Raasthan 323 603 Noblle No.S4I0TOSH

Kota Division, West Central Railway
inviting e-Auction for the contract of
Parking’. T has already
been published on IREPS website

[Whereas, Vastu Housing Finance Corporation Lid through s head office Mumbx
borrowers guarantors

facilies obtained by them from the VHFCL and said faciies have tumed to be Non Performing Assets. The|
notices were issued to them under section 13(2) of Securitsation and Reconstruction of Financial Assets and
Enforcement of Security Inerest Act, 2002 on their last known addresses however the same have retumed un-

otce issued to the following|

Notice fo the Locker Holders

This notce s for the information of the valuable patrons who have avaied|

the Locker Rent on time. As per Banks dirctions and guideiines notices have|

on federalism’: Opp slams

J (e-Auction Leasing). The details are q
Name of Borrower, | Date and Amount of Description of Mortgaged as under: Parking-4-2023, Parking edpersor
. IDemand Notice Under : - || period of 50 days g which Bank shall proceed frther 1o break open tel

ot ) (=i PARKING-KOTA-KOTA-RT-14-23- | |Lockerathisrisk cos, e ] = =
Chimman Singh 18-Apr-2023/ _ |PattaNo. 36, Book No. 45, Part of Kh. No. 15/1, Gram- Bhilato| | 2. 01 year, E-Auction for all lots will Namo of Locker Addrossal | Lockorto, | Overdue n r I r In n
(Appiicant), Rs.650302)-as on _ [Ka Badiya, G.P. - Nundrimendratan, PS. - Jawaja, Beawar,| | start at 11:00 hours on 05.06.2023 | ||5{ hotderi e Lockeroder | 8Type | from dse
Shecla (CoApplcany _| 16-Apr-23 with futher |, Razsthan 30590, Adeasutng 196,77 Sqyds. Nori| | Il cooling offperiod s 30 minutes Bank of Baroda - Loher Branch
" LPo00000004asaa | Merest and charges [Self Open Space, South - Road, East - House of PukfrajBhiru RalvaySttion | (0dNo) . N N

LPO000000010556 thereon —[gingh, Wesi- Successive Lot Closing tervalis 10| |, | gaseorso | St bi, | sl | oseans Senior Congress leader ordinance in response to a

minutes Lot losing time can be 33603 | o812AXatte

The steps are being taken for subsituted service of notice. The above borrowers, co- borrowers and/or their| EXPI VICE  Abhishek Singhvi,whoappeared ~ Supreme Court order is an un-

of this g which further steps will be taken after the expir
notice as per d Financial Assets and

s o the date ofthis|

InterestAct, 2002.

curty

viewed in e-Auction module of
REPS.

TR 2t & e 3 SR W IR

Please be informed that the said notice is also under section 13(13) informing the borrowers/guarantors/

Date : 13.05.2023 Authorized Officer,
Place : Ajmer VASTU HOUSING FINANCE CORPORATION LTD

IDFC FIRST Bank Limited

(Formerly known Capital First Ltd)

CIN : L65110TN2014PLC097792

Registered Office: KRM Towers, 8th Floor, Harrington Road,

Chetpet, Chennai - 600031. TEL: +91 44 4564 4000 | FAX: +91 44 4564 4022.
OFFICER - Sardeep -9887772255 Email id-sard

APPENDIX- IV-A
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E for Sale of Fi |

Rajasthan Medical Services Corporation Ltd.

e e o
Ph No.: om-zmm Foox ; 0141-2220065, E-Mell
No. : F-8( )RMSC/EPM/M-5/2023-24/171

NEW DELHI, MAY 20

THE CENTRE'S move of issuing
an ordinance on Friday night
thateffectively nullified a recent
Supreme Court order that
handed over crucial powers to
the Delhi government drew con-
demnation from Opposition
pames across the board, with

NOTICE INVITING BID
Bids for Item Transcutaneous Bilirubinometer are invited from interested
bidders up to Date : 13.06.2023; 06:00 P.M. Other particulars of the bid may be
v\slled on me pro(uremem porta\ website " httpsl/sppp rajﬂsthan 9
or " or " in" or website|

y ) 00:
ot is herey given o the publicn gneral and i pariular o he Borower (s) and Corbarowsrs) that the below desaibod
immovable property morigagedicharged to the Secured Creditor,the physical possession of which has been taken by th

“www.rmsc.nicin”.
UBN No.:MSC2324GLRC00025
Raj. d/C/23/2721

Executive Director (EPM)
RMSCL, Jaipur

Officer of IDFC FIRST Bank Limited, wil be sold on *As is where is", “As is whatis", and “Whatever there s” on 09.06.2023, for
Recovery of INR 90,03,049.18/- as on 04.11.2019 I to IDFC FIRST Bank Li

IR
oy 1 o e 03 -4 O
15,5 7 o e o v Fore Gt s v ol e 2 Pt e

Date of Submission of BID/Deposit Earmest Money,
Dale of Inspection of Property

Date of Aucion

Property details

08.06.2023 Up to 5.00 PM

02.06.2023 11.00 AM to 4.00 PM

09.06.2023 11.00 AM to 1.00 PM

ALL THE PIECE AND PARCEL OF THE PROPERTY CONSISTING OF
PLOT NO. 23, ADMEASURING AREA 1657.5 SQ. FT. REV VILLAGE
SAVINA (KHASRA NO. 1642 TO 1647) UDAIPUR, RAJASTHAN,
UDAIPUR, RAJASTHAN-313001.NORTH: LAND OF KHASRA NO.
1656, 1657, 1658, SOUTH: ROAD WIDE 40 FT. EAST: PLOT NO.24,
WEST: LAND OF KHASRA NO.1605

For detailed terms and conditions of the sale, please refer to the link provided in IDFC FIRST Bank website ie.
https:/idcirstbank auctiontiger.netEPROC/.

Disclaimer

IDFCFIRST BankL

ifan

IDFC FIRST Bank Limited
(Formerly known Capital first Ltd)

Place :UDAIPUR
Date: 20.05.2023

CIRCLE SASTRA JAIPUR SIKAR PNB House, 2nd Floor, Circle Office Jaipur Sikar,
2 Nel

Jaipur (302015) Emai
SALE NOTICE FOR SALE OF INMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement o
Securi 002.

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable|
property mortgaged/charged to the Secured Creditor bolic possession of which has been taken by the Authorized Officer of the
Bank/ Secured Creditor, will be sold on “As is where is”, “As is whatis”, and “Whatever there is” on the date as mentioned n the table herein|
below, for recovery of its dues due to the Ban from (5) and guarantor )

SCHEDULE OF THE SECURED ASSETS

FirstLt)from. JAIL DILIP SHARMA .
AUCTION STATUS 2 ) gt o
Reseve Price INR 40,76,6251-
Eamest Money Deposit Amount INR 4,07,662.5/-

P ribevews 6 s e v ol oo 20 200 oy
oo Fowbrn s it & e e B, ey o Py Frenft e ebeermen Lic
HPL Pibilvarn & 59 S50 S0 57 000 Voo g
T 121, 2007 & s 3 ohov vl ool iavamon & i i o 3
e ol it ek ok e e R A LAE L Bl
T i P e e e T T R e PR |
Fermowesn (e Oy ol e
LIE 1L hirara- (W E7641 51358

GOVERNMENT OF ODISHA,
- PROCUREMENT NOTICE
WORKS DEPARTMENT

E-mail: ceroads.bbsr@gmail.com
Bid Identification No. CE-DPI & R-04/2023-24
1. The Chief Engineer (DPI & Roads), Odisha on behalf of Governor o
Odisha invites percentage rate bids in double cover system in ONLINE|
MODE form eligible contractors for Road work as mentioned below:

2. Nature of work - Road works

3. No. of work - 5Nos.

4. Tender Paper cost - Rs.10,000.00

5. Class of Contractor - A Class/Special Class/Super Class

6. Available of bid document :-  From 10.00 A.M. of 23.05.2023
in the websi 10 530 PM of 12.06.2023
7. Date of opening of Bid - Dt.13.06.2023 at 11.30 AM
8. The Bidders have to partcipate in ONLINE bidding orly. Furher deails can be
seen from the website: Any

cancellation of tender can also be seen in the said website.

Sd/
Chief Enginee
(DPI & Roads), Odisha

OIPR- 34111/11/0008/2324

di
being accused of “bulldozing the
Constitutional federal frame-
work”.

‘The ordinance seeks to cre-
ate a National Capital Civil
Service Authority that will have
the power to recommend the
transfer and posting of officials
serving in Delhi.

While the Congress said the
ordinance seeks to change “con-
stitutional principles”, making it
a“bizarre” piece of law, the RJD
calledita“warning signal” toall
elected governments. The JD(U)
said what was happening “was
not good for democracy”.

The Trinamool Congress ac-
cused the BJP of “making a
mockery” of the Constitution
and even the purpose of ordi-
nances. In a tweet, its Rajya
Sabha MP Derek O'Brien at-
tached a screenshot of what he
called the Modi government's
“track record”, saying: “Before
BJP, 1.5 ordinances for every 10
Bills. 2014-2021, 3.6 ordinances
forevery 10Bills... Nodata from
Parliamentary Affairs Ministry
since 2021.”

The CPI(M) said the move
wasa“directassault” on the fed-
eral character of the Constitution
and the norms of accountability
and democratic governance as
defined by the Supreme Court.

EXPRESS NEWS SERVICE
MUMBAI,MAY 20

Name of the Branch Description of the | A) DL of Demand_[A) Reserve Price Detalls of
Name ofthe Account | Immovable Property | JAtce v '90) ) (B0 16 488 ot rime | e
Lot Name & Addresses osigaged] ) Ouistanding |oieposte ol WD) o | e
no.  of the Borrowers/ Owner's Name Amount ) Date/ Time | E.pucti o
Guarantors Account (Mortgagors Gy Possession Date |of Inspection | = /11o" | the scured
of Property(ies)) u/s 13(4) of  [0)Bid nerese Amounl creditors
1,| PNB- Jhotwara, Jaipur A\l\/'tvr‘\'a‘:xa:‘ann parcel of the SARFAESI:ETZW'E A) 15,04,000.00 |21/06/ 2023 ot Known
/s Ghasal Hatcheries
o3 o 02. i Vantl_ SymbolicPhysicall | 2) 10,4000
(Partership Firm) Prangan, Kish Upa Mand | Gonstuee | - 11.00 AW
Borover s Gasal Fceres Chomy, Dt sour (%) {37 20122021 020062023 | to
07 Admeasuring 18,5881 2 22020 | 0400 PM
Village and Post Hmuoma Tensil|Sq. Mtr. In the Name of Mr(B) Rs. 41.26.347.30 [70 ooy
Phulera,DistJaipur(Raj) - 303328 | Tara Chand Choudhary S/oas on 31.03:2021 plus| o0 04 pm
Partner- 1.Mr. Gﬂpa\ Choudhary| Mr. Gopal Choudhary further interest and
S/0 Mr. Manna Ram Address:|Bounded as under-North
Vilage and Post Hingona, Tens| OersProprty e Ao 00001
Phulera, Dist Jaipur(Rai) - 303328 | South- Road [C)14032023 |
2.Smt. Badami Devi W/o Mr. Gopal East- Shop No. 03 D) Symbolic
Choudhary Address: Village and|West- Shop No. 01 Possession
Pus\HmQuma “Tehsil Phulera, Dist Jaipur(Raj) - 303328
Gaurantor- 10 g Tehsil Phulera, Dist. -303328
MMWIHMS'TM sale shall be subject to the Terms (Enforcement) Rules 2002 and tc
ondition: "AS IS WHAT IS BASIS" and "WHATEVER THERE IS
BASIS”. 2. in thorised
Officer, but halln any 3.
undersigned time in table. 4.

dtae orm and coniions o the sae pleas eer w & www.pnbindia.in Authorized Officer, Secured Creditor,

Date: 11/05/2023 Place: Jaipur (7NN A A O A AV G LG APIIF Puniab National Bank|

m HOUSING DEVELOPMENT FINANCE CORPORATION LTD.

Branch : C-25, Bhagwant Das Road, Opp. St. Xaviers School, C-Scheme, Jaipur

Government of Odisha
VC\-\_ OFFICE OF THE CHIEF CONSTRUCTION
| ENGINEER CUTTACK (R&B) CIRCLE, CUTTACK|
( ‘¢’ - PROCUREMENT NOTICE)

. The ‘onstruction Enpnccr, Cuttack. le, Cuttack on}
behalf of Governor of Ocisha invites on Percentage rate basis bid in|
double cover system in ONLINE MODE from cligible contractors Road
& Building works as mentioned below.

2. No. of work 10 Nos.
3. Nature of work - Road & Building work
4. Class of contractor - ‘B, & ‘A’ Class.
5. Tender paper cost - Rs.10000/- (online)
6. Available of bid document :-  From 05.06.2023 to 17.30 Hours
in the web site. 0f 19.06.2023
7. Date of opening of bid - Dt.21.06.2023 at 11.00 Hours.
8. The Bidders have to participate in ONLINE bidding only. Further details

can be seen from the website https://tendersodisha.gov.in. Any addendum)
corrigendum / cancellation of tender can also be scen in the said web site.

FORMER NCB zonal director
Sameer Wankhede was ques-
tioned for around five hours by
(Bl officers on Saturday.

A vacation bench of the
Bombay High Court comprising
Justices Sharmila U Deshmukh
and Arif S Doctor on Friday di-
rected the central agency to not
take any coercive action against
‘Wankhede till May 22.

Wankhede, who was present

for the Delhi government in the
matter in the Supreme Court,
said the courtinits May 11 judg-
ment had quoted the
Constitution, which gives
Parliament the power to enact
laws even for Delhi. “Nowhere it
said the basicarchitecture, intent
and rationale for the creation of
Delhi's Constitutional status can
be nullified by an act of
Parliament or ordinance,” he
said.

Senior RJD leader and Rajya
Sabha MP Manoj Kumar Jha said
the Modi government had made
life very difficult for state govern-
ments. “They steal the mandate,
and whenever they are not able
tosteal the mandate, they make
sure that they put all kinds of
stumbling blocks in the proper
functioning of an elected gov-
ernment. What worries me is
that even after the intervention
of the Supreme Court last week,
if the government could resort
to do something in this manner,
it tells you that the very idea of
the structure of federal charac-
ter of our Constitution, the idea
of cooperative federalism, is not
safe in the hands of the people
who are running the present
Union government,” he said.

Jhaadded: "Ican only expect
that the Supreme Court takes
suo motu cognizance... That is
‘what happens to their observa-
tion, to their judgment... it is a
warning signal for all state gov-
ernments. They must see this
signal, come together and give a
message to the government that
you cannot bulldoze every-
thing.”

Former JD(U) Rajya Sabha
MP K C Tyagi said “bringing an

inthe court, gave an undertaking
that he will be presentat CBI's of-
fice in Bandra-Kurla Complex
(BKC) on Saturday at 11 am.
Accordingly, the 2008-batch IRS
officer reached the agency's BKC
officeinMumbai ataround 10.30
am. Speaking to media persons
before entering the CBl office, he
said, “Satyameva Jayate”.

‘The former NCB zonal direc-
tor left the CBI office at around
1.15 pm for an hour. But he re-
ported back by 2.15 pm.

Wankhede was then ques-
tioned till 4.30 pm after which

healthy precedence”. “We, as
part of the NDA, had also raised
the issue of full statehood to
Delhi with the Congress during
the tenure of (BJP leader) Madan
LalKhurana as Delhi CM. Suchan
ordinance to reverse a Supreme
Court order and deny rights to
the Delhi government in some
matters is not a good omen...,”
Tyagi said.

Demanding the withdrawal
of the ordinance, the CPI(M)
said: “This defiance of the high-
estcourtof the land is a measure
of the blatant authoritarian na-
ture of the Modi government.
The spurious reasons given, that
itis in national interest, are an
open insult to the court, as
though the Constitution Bench
was oblivious of national inter-
est when it gave its landmark
judgment. This concerns not just
the people and government of
Delhi but all citizens concerned
about the bulldozing of the
Constitutional federal frame-
work by the Central govern-
ment.”

National Confelence 'sOmar
Abdullah said: “What has been
done to Delhi is a travesty and
goes against the spirit of cooper-
ative federalism.” However, he
also took a shot at AAP, which
had backed the BJP govern-
ment’s decision to scrap Article
370."It'sashame the AAP didn’t
realise the danger of its actions
when it happily sided with the
BJP in August 2019. Jammu and
Kashmir was dismembered and
reduced to a union territory and
the people have been disenfran-
chised for 5 years. Sadly your
chickens have come home to
roost now,” Omar tweeted.

Bribery case: Wankhede questioned for 5 hours by CBI

he was allowed to go.

A source from the agency
said, “We wanted to question
him and get more details in this
matter.”

‘Without sharing any details
about the CBI's questioning,
‘Wankhede said, “lam cooperat-
ing in the investigation. I have
nothing to be scared of. Few rot-
ten apples in the department
tried to damage my name and
my reputation. However, | have
full faith in the central govern-
mentand the CBI. They will give
me justice.”

ORM-G
REISSUANCE OF INVITATION FOR EXPRESSION OF INTEREST FOR
| PROTEINS PRIVATE LIMITED
OPERATING IN MANUFACTURING & TRADING
SHAHPURA, JAIPUR (RAJASTHAN)
(Under Regmauon oa{tyof 1 Inavency il Barkepley Soard of Ind (nsolvency
Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS

KE UNIT AT

OF MUSTARD OIL AND MUSTERD

Sd/-P.KRath 7 [Name of the corporate Geblor ‘Satwiki Proteins Private Limited
CINLTOIO0MH1STTPLO1S01G, Webste i fc com Te-0141-6360798
Regd. Office: Ramon House, H T Pareki Mar ckbay Reclamation, Churchgate, Mumbal Chief Construction Engineer along with PANICINLLP No. CIN-UT5147RI2013PTCO41240
SYMBOLIC POSSESSION NOTI OIPR- 3401/11/0004/2324 Cuttack (R&B) Circle B [t ofthe estered ofce Viage Nero, Tone S Japur 503801
i e Authorse Ot o Housing Dyalpmen Fance Crporation L, nde Securtssion g of Financial 3 | URL orwebsie AS per the Informafion provided by the
Assets and Enforcement of Security nterest Act, 2002 and in exercise of under Section of the Security Corporate Deblor, there s no operational
Iaest (Eoreamen) R, 2002 s Demand Notes under St 2.2) f th i At allng e follouing bortoue(s) Loga IDFC FIRST Bank Limited wabsito o the Corporate Debto
Heir(s) and Legal iplicable| ity IDFC FIRST 7| Details of piace where majority Khasra No. 118-1121, Chomu Ajigarh Road,
rates as mentioned o the s Rotiels, o g i e o (Formerly known Capital First Ltd) Bank of fxed asaets are located Vilage Markh, Tehsi Shahpura Shanpurm
payment andor realsation. CIN: L C097792 Jeipur (R B
Sr.|  Name of Borrower (s) /Legal [ Outstanding| ~Date of Date of Description of Immovable Registered Office: KRM Towers, 8th Floor, Harrington Road, 5. | Installed capacity of main products/ | Operations of the CD has been closed.
ues i i Property(ies)! Secured Asset (s) Chetpet, Chennai- 600031, TEL: +91 44 4564 4000 | FAX; +91 44 4564 4022, rvices Last Audited Financial Statements available
1. [MR. SIDDHARTH SHARMA S/0|Rs. 29.86.617/ FLAT NO. 4722, 7th FLOOR, TOWER - E, MY HAVELI NUMBER -9887772255 Email id- om IS FY 20202021
MRKAILASHCHANDRASHARMA|  ason | 20-DEC-22 | 19-ay-23(\L | AGE - RAVICHANDRAPURA, TEHSIL - SANGANER, 6. | Quantly and value of main products/ | Operations of the CD as been dosed
A/cNos: 637232527 636313548 | 30-NOV-2022 |AJMER ROAD, JAIPUR (RAJASTHAN) Admeasuring area| services sold nlastfnancal year | As per avalable Audied Financial Statements
about 787,20 S0, Ft. 073.13.50.Wir. Buitup Area) SALE NOTICE FOR SALE oF IMMOVABLE PROPERTIES e oS oho.21)
2. [MR. SANJEEV KUMAR S/0 MR.[Rs. 30.05.248 UNIT NO. 601, 6th FLOOR, WING — A, SHIVRAJ| E- ale of I d Enforcement| INR 7,48,51,73,384/-(FY 2019-20)
SADHU SINGH ason | 20-DEC-22 | 19-May-23)| RESIDENCY, PLOT GH-3, OMAXE CITY, VILLAGE | y 2002 INR 5,23,03,15,615/-(FY 2018-19)
MRS, PRITI TOMAR W/O MR.| 30-n0v- BAGRU KHURD , BHAMBORIA, AJMER ROAD, TEHSIL | . i 7 [Number of employeesworkmen Information it received from Directors of CD!
SANJEEV KUMAR 30-N0v-2022 SANGANER. DISTRICT — JAIPUR (RAJASTHAN)| | Notice is hereby given to the public in general and in pariular o the Borrower (s) and Co-barrower() tha the below described ployeeshuors e e o e
/cNo: 614260235 | Admeasuring Aréa About: - 1386 Sq. Ft. Or 128.76 S immovable property morgaged/charged o the Secured Credior, the physicalpossession o which has been taken by the Authorized workmen are there
A g 0. 0.
trs. (Total Saleable Area Offcer of IDFC FIRST Bank Limited, wmbesnm on“Asis. whemis” As is whatis,and “Whatever thee s on 23062028, or| B Fie cetae oyt e | Ao detal Table at ha offce of e
)
3.[Mrs Deapa Sharma Wi Mr[Rs. 26821027 UNIT NO. 302, 2nd FLOOR, PLOT NO. B-15, BHASKAR|  ( Racovary of INR 71,09,130.13- 25 on 21.0 L‘.”TW"S‘E'L;; T of edion D Vil 5P i, Do 1003 ndcan'
Rakesh Kumar Sharma [since| 20-DEC-22 | 19-May-23| ENGLAVE - II, VILLAGE GOLYAWAS, TESHIL -| | Capital First Ltd) from. AJAY BABEL, MDNIKA BABEL, SHANTI LAL EAEEL RAULETTE FORMULATIONS as Borrower(s), v be sought i
Deceased], Mrs Indira Devi| 30-nov-2022 [SANGANER, DIST. - JAIPUR [RAJASTHAN] and Co-Borrowers (s). AUCTION STATUS or\nepmcesssreavsﬂab\eal
M/ Mr. Rakesh Kumar Sharma  [since Deceased] Mr. Naman Sharma S/o| Admeasuring area about: 1000 Sq. Ft or 92.90 Sq. M 5 Ehg\b\My for resolton apphcams Detals are available at the ofice of the,
. Rakesh Kumar Sharma. [since Deceased] (minor Through His Natural | (Super Buift Up) 635 Sa. Ft or 58.99 Sa. Mir ‘Camet Reserve Price INR 77,88,700/- Resoluton Professional located at Offce
(Guardian Mrs Deepa Sharma) Ms. Bhawani Sharma D/o Mr. Rakesh Kumar |Aa) Eamest Money Deposit Amount INR7,78,870)- by O Mall Netaji Subhash Placs,
Sharma_[since Deceased (minor Thiough Her Natural Guardian Mrs Deepa Sharma) Mother/ Wifeson/ Daughter Of Wi Rakeshl | 1o =ce e ree s e Piampura, Delhi 110034 and can be
Kumar Sharma_[since Deceased] And Other Known And Unknown Legal i), Logal ate of Submission of BID/Deposit Earnest Money. | 22.06.2023 Up to 5.00 PM
it coased)] Alch 74473 B of nspecton of Properly 16.06.2023 11,00 AW To 400 P 0 Lo G o oot o xprossion | Monaay, 6, 2023
4. | MR MICHAEL IAN CHRISTOPHERRs. 35.39.071/] UNIT NO. A-1201, TOWER - CORAL , 12TH FLOOR, Dato of A 25.06.2023 1.00 AN t0 1.00 PM e T R e smeres
MRS. MICHAEL NOELA ason 16-DEC-22 | 19:May-28|JAIPUR-21, VATIKA INFOTECH CITY, VILLAGE ate of Auction Z s tot prospective resciution applicants roan 8 une.
G No: 526408439 30:N0v-2022 THIKHARIA, TEHSIL SANGANER, JAIPUR| | [Property details ALL THE PIECE AND PARCEL OF THE PROPERTY
(RAJASTHAN) Admeasuring area about : 1730.95 S F| perty Cl CEL O 0 2. L:sl date Y?r submwsswor‘v‘ai Wednesday, 14 June, 2023
CONSISTING OF 6-A KALAJI GORAJI, NEW COLONY WARD objections to provisional st
0 160.86 Sq. M (Super Area) 73, Process emailid to submit EOT
5.|MR. NEERAJ GARG S/0 MR.[Rs 2457170/ UNIT/ FLAT NO. -2, SECOND FLOOR, PLOT NO-103, NO 20 UDAIPUR - 313001. Date: 215t May 2023 Sumit Sharmal
RAMDAYAL GARG, MR. GAGAN|  ason | 09-JAN-23 | 19-May-23)SHRI DADU DAYAL NAGAR, BLOCK - A, VILLAGE - For detailed terms and conditions of the sale, please refer to the link provided in IDFC FIRST Bank website ie Place: New Dol souton Professionl
/0 MR. NEERAJ GARG MINOR| 31.pEC-2022 KALYANPURA, TEHSIL - SANGANER, DIST - JAIPUR hitps:/idicfrstbank auctiontiger.neEPROC/. Satwiki Proteins Private Limited (under CIRP)
THROUGH HIS NATURAL (RAJASTHAN) ADMEASURING AREA ABOUT : 1000 IDF i IBBIIPA-0011P-P-02323/2020- Sosi3a1d
Disclaimer CFIRSTBankL
GUARDIAN MR. NEERAJ GARG Sq. Ft._Or 92.90 Sq. Mitr. (Super Built Up) ifan o luorzstonfor Asegnmert vl 02042020)
MR. CHETAN /0 MR. NEERAJ GARG MINOR THROUGH HIS NATURAL GUARDIAN MR. NEERAJ GARG, Husband / Son/ of MRS Place : UDAIPUR IDFC FIRST Bank Limited 55 . Kashav uram, Den 11003
JYOTI [since deceased] And other known and unknown Legal Heir(s), Legal Representative(s), Successors and Assigns of MRS| Date: 20.05.2023 (Formerly known Capital first Ltd) Comm Add: 508, 5t Flon, B i Netaj Subhash Place, Bampure. 1??:‘9 ol
d 2 ontact No.

MR. POONAM KUMAR SAINI §/0[Rs. 24.76.713/]
LATE MR. DAYANAND SAINI

PLOT NO. 42 , RAMNAGAR YOUNA (NII KHATEDARI)

ason | 22-DEC-22 | 18-May-23| SODALA” JAIPUR (RAJASTHAN) Admeasuring area

S0, e BAASTIAD e U SMALL FINANCE BANK LIMITED

MR, DAYANAND SAINI East - Road 40 FL West - Plot No 52. North - Plot No 42- . " N

A/c Nos : 625454104, 625208136 A, South -Plot No. 43, (A SCHEDULED COMMERCIAL BANK) Whilst care is taken prior to
7. [UR, IGUAA AL S/0 MR 537087 T JUNT 0. 230, 2nd FLOOR, BLOCK (EWS) UDAY Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381) acceptance of advertising

SHANKAR DAS ason +DEC-22. | 18-May-23) GREENS, KHASRA NO. 62/1,62/402, 62/403, NAROTAM| Pl IV 3 P ; y

MRS. SAROJ  VAISHNAV W/O| 30-nov-2022 PURA, TEH-SANGANER, DIST - JAIPUR (RAJASTHAN) APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE copy, itis not possible to verify

MR KANHAIYA LAL Admezsuring Area About: 345.3050,Ftor32.075a.Mir| | Whereas, The undersigned being the Authorized Officer of the AU Smau Finance Bank Limited (A Scheduled Commercial Bank) under the “Securization and its contents. The Indian

Reconstruction of i t, 2002 (54 of
of the Security Inter, Rules, 2002 issued ‘the date as
receipt of

inder section 13 (12) read with rule 3

A/c Nos: 641182018, 639261417
torepay the

MR. SHIV NARAYAN UPADHYAY [Rs. 22.60.984/]
S/0 MR. BRAJ MOHAN| ason | 26°DEC22
UPADHYAY

(Super Built Up)
FLAT/UNIT NO. 101, GROUND FLOOR, PLOT NO. C-127.
18:-May-23) KANAK VRINDAVAN, BLOCK - C, VILLAGE - SIRSI

Express (P) Limited cannot be
held responsible for such

pon

30-NOV-2022 TEHSIL AND DIST. - JAIPUR (RAJASTHAN) Name of Borrower/Co-Borrower; i e contents, nor for any loss or
MRS. SHWETA SHARMA W/0| Admeasuring area about: 820.70 Sq. Ft. O 76.27 Sq. Mﬂ,,gago,/swmj, s ,‘{,,I 13(2) Notice Date & Amount Description of Mortgaged Property g Y
MR. SHIV NARAYAN UPADHYAY itrs (Built Up Area) damage incurred as a result of
e Nos - 646873915, 646227419 (A/c No.) L9001060118200623 12-0ct-21 All that part and parcel of residential/commercial property Land/ Building/ | 17-May-23 transactions with companies,
Rs 14360237 NaMEEpSIngh(Bo"nwu) VEERPAL Structure and fixtures Property Situated At Plot. No. 1/ 32 Shyam Nagar L Mg "
9. | MRS, MEENU SHARMAW/O MR, 3 26:060-22 | 18- ay-23| o A UNT N, 1, fst FLOOR, ASTHA RESIDENGY| | (AU (Co-Borrower) . Sin LacFour Tnousand i Hundred | Housing 80ard 0IST 51 Ganganagor AIASTHAN. Admeasuring 30.537 associations or individuals
MADHU SUDAN SHARMA as on VEPLOT NO. 18, GEHLOT NAGAR, NAGAL JESA BOHRA, Forty-Three only as on 11-Oct-21 SQ.MTR, East : ROAD, West : WEST 1/47, North : NORTH 1/31, South isi| ini
MR. MADHU SUDAN SHARMA| 30.n0v-2022 JAIPUR (RAJASTHAN) Admeasuring aea about: 766 Sq. Soumss advertising in its newspapers
S/0 MR ANAK CHAND Ft.0r71.16 Sq. Mtr. (Total Area) licatic
17168 M ol Area) (A/c No.) 19001060120461921 -May. Al that art and parel of residentialcommercal propery Land/ Buldng/ | 20-May 23 or Publications. We therefore
/c Nos - 63813 6365023 ‘Ghanshyam Printing (Borrower), Rs._uszsn/— Structure and fixtures Property Sitauted At PLOT .NO. 36, SHIV SAROVAR recommend that readers
T Ehanwar!L‘acucBo Burmwe& AnknD Rs. Eleven Lac Ninety-Two Thousand GANER , DIGGI MALPURA ROAD , mpuw RAIASTHAN make necessary inquiries
However,since he borrowes meniione neremahuve o i g e Mot e, e s ety g o th borovers mentoned e oo ey | Mundred Seventy-Two only 35 on 16- ""'""S"""Eh“‘”s‘"“‘ East:ROAD, WestPLOT NO.37, North: PLOT essary  inqu
particular Officer/s of HOFC have faken Symbolic possession of the immovable property| | Borrower) - v O35 South: OTHERLAND before sending any monies or

‘Section 13 (4) of the said Act read with Rule 8 of the| entering into any agreements

with advertisers or otherwise
acting on an advertisement in

(ies)
said Rules on the dates mentioned above

i bty o e n gt and e putlc gty cors 1t i e st ‘The borrower having failed to repay the amount, therefore notice is hereby given to the borrower and the public in general that the undersigned has taken possession of the

property described herein above mentioned table in exercise of powers conferred on him/her under section 13(4) of the said [Act-2002) read with Rule 8 of the said rule on the
date mentioned in the above table. “The borrower's attention s Invited to provisions of sub section (8) of section 13 of the Act, In respect of time available, to redeem the
secured assets.” The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will be subject to

VAR T G oo S, Cops o PTGt G 8 ety MAGs 6 ol st 11 e ec e e S

Conis, the charge ofthe AU SmallFinance Banik Limited (A Scheduled Commercial 8ank for the amount and interest thereon mentioned in the above table. any manner whatsoever.
Place: Jaipur Date: 20-May-2023 Authorised Officer For Housing Development Finance Corporation Ltd| | Place: Rajasthan Date: 20-May-2023 Authorised Officer AU Small Finance Bank
=l . mE = [ B | Jaipur [ B ]
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